
BEFORE THE NATIONAL GREEN TRIBUNAL 

SOUTHERN ZONE, CHENNAI (SZ) 

 
ORIGINAL APPLICATION NO.46 OF 2022 

 

IN THE MATTER OF:  

Perala Shekhar Rao, 

Hyderabad, Telangana State.                                                                                …Applicant(s)                                                                                                                                                                                  

 

- Vs- 

Union of India, 

Through its Secretary, 

MoEF & CC, New Delhi and Ors                                                                      ...Respondent(s)                                                   

 

 

      ADDITIONAL DOCUMENT FILED BY THE DISTRICT COLLECTOR – R7 

 

S.NO INDEX PG NO 

1. Affidavit filed by the petitioner in W.P. (PIL) No. 183 of 

2018  Telangana High Court  

1-23 

2. Affidavit filed by the 5th Respondent 24-36 

3. Telangana  high court daily order 22.01.2025 & 05.03.2025 37-38 

 

 

Place: Chennai                  

Date: 21.06.2025                   Mrs. H. Yasmeen Ali, 

                                                                           Standing counsel for 7th Respondent    
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